CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELHI

Customs, Service Tax & Anti Dumping Branch
Weekly Statement of dispatch of order from 30/07/2018 to 03/08/2018

S.No Appeal No Application No Order No Order recd. date Dt. Of order
From Secy of sent to CR
President/VP/
Members
Final Orders
ST/50428/2018- )
1 cu[oB] FO/ST/A/52606/2018 27/07/2018 30/07/2018
ST/55990/2014-
2 CU[DB] FO/ST/A/52557/2018 27/07/2018 30/07/2018
ST/53919/2014-
3 cuB] FO/ST/A/52556/2018 27/07/2018 30/07/2018
I $T/51963/2015-
" cu[oB) FO/ST/A/52607/2018 27/07/2018 30/07/2018
ST/50998/2014-
g culoB] FO/ST/A/52579/2018 27/07/2018 30/07/2018
ST/52331/2016- FO/ST/A/52577-
27/07/2018
- Cu[DB] 52578/2018 faz 30/07/2018
ST/60344/2013- _
4 CUIDE] FO/ST/A/52566/2018 31/07/2018 02/08/2018
ST/54373/2014- ‘
- cupe] FO/ST/A/52613/2018 31/07/2018 02/08/2018
ST/55322/2014-
g cu[DB] FO/ST/A/52612/2018 31/07/2018 02/08/2018
ST/56541/2013-
@ culoe] FO/ST/A/52614/2018 31/07/2018 02/08/2018
ST/50101/2015- FO/ST/A/52580-
31/07/2018
1 CU[DB] 52605/2018 / 02/08/2018
ST/55309/2014-
12 cu[oB] FO/ST/A/52634/2018 02/8/2018 03/08/2018
» C/51061/2018-CU[DB] FO/C/A/52630/2018 02/8/2018 03/08/2018
- C/53171/2016-CU[DB] FO/C/A/52619/2018 02/8/2018 03/08/2018




i ST/52495/2015- FO/ST/A/52632- cadaizass
Cu[DB] 52633/2018 03/08/2018

Misc
ST/53198/2015- "y

1 CU[DB] ST/MISC/50544/2018 MO/50454/2018 27/07/2018 30/07/2018
ST/58209/2013- F——

- CUDB] /ROM/50502/2018 MO/50443/2018 27/07/2018 30/07/2018
ST/53042/2016- il

3 cu[De] ST/MISC/50550/2018 MO/50442/2018 27/07/2018 30/07/2018
ST/55092/2014-

3 CulDB] ST/MISC/50639/2018 MO/50460/2018 02/8/2018 03/08/2018
ST/5%3p4ja00s- ST/M 201 02/8/2018

5 CU[DE] /MISC/50496/2018 MO/50457-50459/2018 2/8/ 03/08/2018
ST/50002/2015-

6 CUIDE] ST/MISC/50572/2018 MO/50453/2018 02/8/2018 03/08/2018

7 Attention: To maintain the transprancy in this tribunal all judicial orders are being suo-moto
uploaded in PDF format on the CESTAT website immediately after signature of the Hon’ble members

on the same day for the parties and public at large.
Thus all the interested parties and other information seekers under R.T.I Act may

download these orders from CESTAT website.

Députy REGISTRAR




CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELHI

Customs, Service Tax & Anti Dumping Branch
Weekly Statement of dispatch of order from 06/08/2018 to 10/08/2018

S.No Appeal No Application No Order No Order recd. date Dt. Of order
From Secy of sent to CR
President/VP/
Members
Final Orders
ST/50756/2015- 5 .
1 culDB] FO/ST/A/52711/2018 7/08/201 08/08/2018
$T/52913/2015-
3 CUIDB] FO/ST/A/52707/2018 07/08/2018 08/08/2018
ST/53537/2015- FO/ST/A/52713-
18
3 | curosl 52714/2018 iR 08/08/2018
ST/55444/2014-
i CU[DB] FO/ST/A/52706/2018 07/08/2018 08/08/2018
5 C/51424/2018-CU[DB] FO/C/A/52705/2018 07/08/2018 08/08/2018
$T/55526/2013- FO/ST/A/52643-
07/08/2018
6 CU[DB] 52644/2018 /08 08/08/2018
ST/55284/2014- ) _
y CU[DB] FO/ST/A/52668/2018 07/08/2018 08/08/2018
$T/52214/2014-
g CU[DB] FO/ST/A/52638/2018 07/08/2018 08/08/2018
ST/52673/2015-
. CUIDB] FO/ST/A/52663/2018 07/08/2018 08/08/2018
ST/52464/2015-
- cu[DB] FO/ST/A/52662/2018 07/08/2018 08/08/2018
ST/51543/2017- FO/ST/A/52658-
07/08/2018
i cu(pe] 52659/2018 108/ 08/08/2018
ST/54878/2014-
13 CU[DB] FO/ST/A/52657/2018 07/08/2018 08/08/2018
ST/53350/2014-
3 culDB] FO/ST/A/52649/2018 07/08/2018 08/08/2018
ST/57667/2013- FO/ST/A/52650-
07/08/2018
| curos) 52651/2018 Jos/ 08/08/2018




15 =
C/51496/2018-CU[DB] FO/C/A/52655/2018 07/08/2018 08/08/2018
ST/53443/2015- o
3E CU[DB] FO/ST/A/52656/2018 07/08/2018 08/08/2018
17
Misc
ST/50855/2017-
" CUIDE] ST/MISC/50495/2018 MO/50461/2018 07/08/2018 08/08/2018
ST/53192/2015- -
2 culDB] /COD/51544/2016 MO/50464-50465/2018 07/08/2018 08/08/2018
5 ST/397/2012-CU[DB] ST/ROM/50588/2018 MO/50468-50469/2018 07/08/2018 08/08/2018
: C/50547/2018-CU[DB] | C/ROM/50664/2018 MO/50471-50472/2018 07/08/2018 08/08/2018
. C/50754/2018-CU[DB] | C/ROM/50603/2018 MO/50467/2018 07/08/2018 08/08/2018
ST/52465/2015-
6 CU[DE] ST/ROM/50564/2018 MO/50462/2018 07/08/2018 08/08/2018

7 Attention: To maintain the transprancy in this tribunal all judicial orders are being suo-moto
uploaded in PDF format on the CESTAT website immediately after signature of the Hon’ble members

on the same day for the parties and public at large.
Thus all the interested parties and other information seekers under R.T.I Act may

download these orders from CESTAT website.

/

y REGISTRAR




CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELHI

Customs, Service Tax & Anti Dumping Branch

Weekly Statement of dispatch of order from 13/08/2018 to 17/08/2018

S.No | Appeal No Application No Order No Order recd. date | Dt. Of
From Secy of order sent
President/VP/ to CR
Members
Final Orders
ST/50312/2015-
1 CU[DB] FO/ST/A/52733/2018 10/08/2018 13/08/2018
ST/50267/2014-
2 CU[DB] FO/ST/A/52732/2018 10/08/2018 13/08/2018
ST/54325/2015-
3 CU[DB] FO/ST/A/52731/2018 10/08/2018 13/08/2018
ST/55393/2013-
4 CU[DB] FO/ST/A/52756/2018 10/08/2018 13/08/2018
ST/51088/2014-
g CU[DB] FO/ST/A/52768/2018 15/08/2018 16/08/2018
ST/51566/2015-
6 CU[DB] FO/ST/A/52766/2018 15/08/2018 16/08/2018
ST/50458/2015-
7 CU[DB] FO/ST/A/52740/2018 15/08/2018 16/08/2018
C/51253/2018-
8 CU[DB] FO/C/A/52730/2018 15/08/2018 16/08/2018
Misc
$T/1256/2010-
1 Cu[DB] ST/ROA/50574/2018 MO/50474/2018 10/08/2018 13/08/2018
ST/52477/2016-
2 CU[DB] ST/MISC/50570/2018 MO/50476/2018 10/08/2018 13/08/2018
ST/50368/2016- )
3 CU[DB] ST/MISC/50569/2018 MO/50478/2018 10/08/2018 13/08/2018
ST/50540/2017-
a CU[DB] ST/MISC/50390/2018 MO/50475/2018 10/08/2018 13/08/2018




C/51595/2018-

"

Thus all the interested parties and other information seekers under R.T.
these orders from CESTAT website.

uploaded in PDF format on the CESTAT website immediat
same day for the parties and public at large.

cu(DB] C/COD/50567/2018 MO/50483/2018 15/08/2018 16/08/2018
C/51543/2018- .
CU[DB] /COD/50560/2018 MO/50479/2018 15/08/2018 16/08/2018
C/50438/2015- e "
| cuos] /MISC/50573/2018 MO/50484/2018 15/08/2018 16/08/2018
7 Attention: To maintain the transprancy in this tribunal all judicial orders are being suo-moto

eputy REGISTRAR

ely after signature of the Hon’ble members on the

| Act may download



